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I, the Chairman of the Committee on Private Members' Billi and R.esolutiom 
havinc been authoriled by the Committee, preaent on their behalf this their Siuy-
teurth lleport. 

2. The Committee met on the 20th April. 1965 to comider allotment of time to 
the ·tt.esolutiont set down in the Lill of Bwineas for Friday, the 23rd April. 1965. 

S. The Members whoee retolutions had been included in the List of Buainas for 
the. 25rd April, 1965, had been invited to preleDt their views on the resolutiam before 
the Committee but none of them attended the sitting. 

f. The Committee recommend the allocation of time as follows :-

(1) llesolution regarding Defence of Indian borders. 

(!} llcdution regarding Major inigation and power projects. 

(S) R.eeolution regmting Adminilttati\'e llefonm. 

(4, Resolution regarding Foreign collaboration agreements. 
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